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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BIEN

AT HYDERABAD
*k ok

pt. of Decisior ¢

0.A.831/96.

Ravindra Prasad Singh - Applicant.

Vs

1. The Dy.Director General,
Southern Regicn,
Geological Survey of India,
G.S.I.Complex, Bandlaguéa,
Hyderakad-600 068,

2. The Director General,
Geological Survey cof Indie,
4, Chowrangee Lane,
Calcutta-700 016,

3., The Secretary,
Govt. of Indis,
Mmin. of Mines,
Sheastri Bhavan,
New Delhi. .. Respondents.

Counszel for the &pplicant : Mr. P.Gurumurthy

Counsel for the Respondents: Mr. Satyanarayana for Mr.

Sr.
CCRAM: | A _
THE HONW'BLE SHRT R, RANGARAJAN : MEMBER (ZCMN,)
* % %
ORDER

Cral Order {Per Hon'ble Shri R. Rangsrajan, Member (Ad

It

kﬁgard Mr.P.Gurumurthy, learned ccunsel for t
applicant anc Mr.Satyanarayanas for Mr.N.R.Devaraj, les
counsel for the re$pondénts.
2. This 0A is filed . for se+tinc aside the impug
rejecting hig claim for sppointment on compassionate g
a consequential direction to appoint him as Clerk in G
on compassionats ground under R-1.

3. The case was heard fcr some time., The learn
for the applicant submitted that he will withgiraw this
and takg up his case through Qepartmental channel, He
to do‘sé.

4, In view of the abcve submission, the CA is d
N¢ costs.

as withdrzwn.

(R. Rangarajan)
Memker {admn.,)

Dated : The 8th sugust_1996. . - '/L

e

{victated in Cpen Court)

spr

Pro—C

N.R.D@Varaj,
ccsi,

mn.)

he

rned
ned order
round and

roup-C post

ed counsel
application

is permitted

ismissed

Cnth
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0.A.ND.B831/96

Copy to:

1.

- 2-1

3.

44

5o

6o

7a

The Deputy Director Gensral,
Southarn Region,

Geological Survwey of India,
GS1I Cemplex, Bandlaguda,
Hyderabad - 600 068.

The Dirsctor General,
Geogogical Survey ef India,
4, Chowranghee ReadyzlLane,
Calcutta - 700 D16,

The Secretary, Govt. of India,
Min, of Mines, Shastry Bha.an,
New Qelhi.

One copy to Mr.P.Garumutthy, Adwocate,
ChT,Hydsrabad.

One copy to MpoN.R.Dsuraj, Sr.CGSC,

CAT,Hyderabad, ‘
One copy to Library,EﬁT,HydBrabad:

One duplicate‘copyﬁ
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Typed_By Chegked By

Compared by , Approved by

THE CENfRHL ADMINISTR%TI“E TRISUNAL
HYDER4BAD BENCH HYDERABAD

THE HOW'3LE SHRT R.RANGARAZAN: m(4)

DISPOSE] oF Wity DIRICTIONS
DISMISSED '

OISMNSSED A3 WITHDRAAYN
VADERER/REJECTED

NO ORDER, 45 T9'CosTs,

YLKR o - II COURT






